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~ Hon'ble Wr, K.Cbeyya, Addi, |
. None for the applicant, Sri K.C.Sinhe hes sought - *.-
S | -
S ke @djournment on the ground of illness . List this
.~ case for hearing on 25.9.91. '
g M. :
(sns) :

Hon 'ble Mr. K, Obayya, A.M,
‘Hon ‘ble Mr, S.N., Prasad, J.M. ;

s 3 ! | _ None for the applicant even during .
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course of the revision of list. It is ™
i noticed that on the last occasion also
was present on behalf of the applicant.,
B2} K.C. Sinha learned counsel for the responc ..
o B is present., The case is dismissedcofor want a‘\
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